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THB MINISTER OF STATB IN THB 
MlNISTR. Y OF FINANCE (SHR.I 
JANARDHANA POOJARY); (a) aDd (b) 
Yes, Sir. Tbil would exteod facilit)' of 
establilhinl CUltoms bonded w«ehou.. at 
Bbubaneawar for Itoraae of imported goods 
without payment of duty tin sueb time tbat 
tile, are to bo removed from tbe warehouse 
for use by tile importer •• 

(c) aDd (d) Central WarehousiDI Corpo-
ration have fixed up storago ac:eommodation 
in BbubaDelwar. They are likely to start 
a public booded warehouse shortly after 
completing necessary procedural formalities. 

Sm_Baa of U ..... I •• 

4991. SHRI PARASRAM BHARDWAJ: 
Will tbe Minister of FINANCB be plealed 
to Itat. : 

<a) .hetber some case. of Imuillinil of 
uranium to Pakistan and otber countries 
from lodia have come to his notice during 
Jalt tbree years ; aDd 

(b) if so tI tbe details thereof aDd the 
steps taken by GoverDment in tb. reprd ? 

THB MINISTER. OF STATE IN THE 
MINISTR.Y OF FINANCB (SHR! 
JANAllDHANA POOJAR.Y): (a) aDd (b) 
No cue of amuBlliol of Urallium to 
PakistaD and otber countries from India bas 
been noticed durinl tbe last three yean. 

u.. of HIatII b, 8aDks 

4999. SHR.I PARASRAM BHARDWAJ: 
Will the Minister of FINANCE be plealed 
to atate : 

(a) the ltePI takeD or propoled to be 
taken b:r bis Ministry to correspond with tbe 
Hindi-.peRi... States ia Hindi al por the 
OlIieial Laoluap Rules. 1976 ; 

(b) whether facilitiel have been provided 
, to tbe brancbea 01 banks particularly iD the 

rural ar... in r.lpect of the application 
forma etc. to be filled iD HiDdi iD HiDeli 
,peakiDI Ita .. ; aD4 

(c) if 80, the dctai). regarding the 
iDltructions iuued by Government to various 
brancbes of tbe banks fUDetioniol in tbe 
rural areas? 

THE MINISTER. O~ STA TE IN THB 
MINISTRY OF FINANCE (SBRI 
JANARDHANA POOJAR.Y): (a) Accor-
diD. to tbe Official Language Rules, 1'76. 
communications from a Central GovernmeDt 
office to a State or a Union Territory in 
relion ~A· or to any office (not beiDI a 
Central Government office) or person in sue" 
States or Union Territories shan, save in 
esceptional cases, be in Hindi, and if aD, 
communication is issued to any of tbem iD 
EDllisb. it shall be accompanied by a Hindi 
traaslatioR tbereof. The requirements of the 
Official Lanluares Rules are by and larle 
beiDg complied witb in tbe MiDistry of 
Finance. 

To encourage the omcers and staif for 
maximising the use of Hindi in their official 
work includinl compliance with the aforesaid 
Rule .. incoative schemes have, been intro-
duced, Hindi Workshop. are organised from 
time to time for providin. practical trainiDI 
to the staff to encourage tbem to do their 
oflicial work in Hindi. Tbe pc.ition ia 
reviewed from time to time in tbe meetinlS 
of tbe departmental Official La08Uqe 
Committees and the Hindi Salahalear 
Samities aod neceasary inltructions, wherever 
caUad for, are issued to be concerned officers. 

(b) aDd (c) Instruction I have been issued 
to aU tbe Public Seetor Banb to prepare 
Pass books. Forms for openiDI account .. 
Application form for loans etc. iD Hindi as 
well 81 in BDaJish so that in the Hindi 
spealdDI .tates aU Iuch form. etc. are 
available in Hindi allO. 

M ........... fro. Co-optes f ..... 
prolDOtioa of aa.dIooaa IDdusar,r 

5000. SaRI SYBD SRAHABUDDIN. 
WiD the MiDistel' 01 TEXTILES be Pleaseci 
10 state: 

(a) -_tiler GovemmeDt have receiqd a 
memor~dum from. Co-optex requeatiD. 
CODcesSIOD. and malin. SUBaeltioD. for tile 
PropordOD ollaaDdJoom iDduatrJ; 8Ild 




